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IN THE CENTRAL ADMINISTRRTIUE TRIBUNAL : HY

AT HYDERABAD

0.A. 872/94. _ Dt. of Decision & SBzrwom

Mr. G. CSuru Charan _ ' " +e Applicant.

-

1. Union of India, rep. by

nginegr in Chisaf,
Army HQRs, New Delhi.

2. The Chief Engineer,
Southern Cammand, Pune.

3. The Cnief Enginser, Navy,

Station Road,
Visakhapatnam. «+ Respondents.

Counsel Por the Applicant : Mr. K.S.R.Anjaneyulu

Counsel for thes Respondents : Mr, V. Bhimaenna, Addl.CGSC,

CORAM:

THE HON'BLE SHRI JUSTICE V.NEELADRI RAO : VICE CHAIRMAN

THE HON'BLE SHRI A.B. GORTHI : MEMBER (ADMN.)
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Judgement L
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( As per Hon, Mr, Justice V, Neeladri Raoc, Vice Chairman )

Heard Sri K.S.R. Anjaneyulu, learned counsel for the

.-. applicant and Sri ﬂhﬁgﬁiﬁéﬁﬁajt,learned counsel for the

| respondents, |

2, 'This is an applicétion filed challenging the impugned
order dated 7-7-1994 of R-3 whereby the applicant was
transferred from Vizag, It is now siibhitted that this OA

is not pressed,

3. Accordingly this OA is dismissed. No costs§\

(A.8. Gobthi

(V. Neeladri Rao)
Member (Admn.

Yice Chairman

Dated : 26th July, 94 .
Dictated in Open Court j@L- 1 Hpope,

Deputy Registrar{J)cCcC

To

1. The Engineer=-in-Chief,

Union of India, Army HQRs, New Delhi.
2. The Chief Engineer, Southern Command, Fune.
: sk ‘ '

3 The Chief Engineerxr, Navy, Station Road, Visakhapatnam,
4, One copy to Mr.K.S.R.Anjaneyulu, Advocate, CAT.Hyd.
5. One copy to Mr,.V,Bhimanna, Addl.CGSC.CAT.Hyd.
6. One copy to Library, CAT.Hyd.
7. One spare Copy.
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ITYPED BY CHECKELD BY

COMFARED 3Y AFFROVED RY .

IN THE CEITRAL ADMINIS TRATIVE TRIBUNAL
HYLCERZBAL BEMCH AT HYLERAB-D

THE hOJ"LL JL.JUQTICE V. IEELLDRI RAQ
VICE~CHAI RMAN

. AND
8 Goyda,
THE WO BLE AR RTERRrresed ¢ M(2.D.a)
DATEL:Q%D-rY -

QRBER7 TUDGMENT
Y

M.A.No./R.A/C.A.No.

0>'.A.No.| 8'77/3{10\b\

(T..A.No. (W.P,NO )

Admitted and Interlm directions
Issried.

Allow? a.

Disoo~ d of with dlrectlons
Dlsmls sed\

Dismis: 32d as withdrawn
L&smiés ed|for Default,
Order¢a, /R¢ jected

as to costs.

No order






